03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 02

DIVISION BENCH-1

HON"BLE THE ACTING CHIEF JUSTICE

HON"BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA

[NOTE: COUNSEL FOR THE PARTIES ARE REQUESTED TO FILE THE RELEVANT DOCUMENTS/JUDGMENTS THEY WISH TO RELY UPON IN THE
REGISTRY OF THIS COURT WELL IN ADVANCE. IT IS MADE CLEAR THAT NO DOCUMENTS/JUDGMENTS WILL BE ACCEPTED IN COURT

WHICH ARE SENT/FORWARDED THROUGH THE E-MAIL/WHATSAPP.]

CLICK HERE TO JOIN VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

courtmasterdbone@gmail .com

courtmaster09@gmail .com

NOTE: COUNSEL AND LITIGANTS MAY SEND THEIR APPEARANCES THROUGH THE FOLLOWING LINK/FORM.
THIS FORM SHALL BE AVAILABLE DURING COURT HEARING DAYS FROM 09:00 A.M. -- 04:30 P.M.

https://forms.gle/w54apgaNmGsNUcV27

NOTE: CM APPL. 19634/2024 SHALL BE TAKEN UP WITH W.P.(C) 570372020 ALREADY LISTED AT ITEM NO. 30.
NOTE: CM APPL. 19888/2024 SHALL BE TAKEN UP WITH W.P.(C) 15655/2023 ALREADY LISTED AT ITEM NO. 40.
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03.04.2024

COURT NO. 37

DIVISION BENCH-11

SUPPLEMENTARY CAUSE LIST

HON"BLE MR.JUSTICE RAJIV SHAKDHER
HON"BLE MR.JUSTICE AMIT BANSAL

NOTE : IN CASE OF ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED
KINDLY CONTACT MR. SHAMBHU SHARMA, ACM (PH 9899576384)AND SUNNY (PH:9958910077)TO HON"BLE

MR.JUSTICE RAJIV SHAKDHER.

NOTE ONLY ONE MASTER LINK WILL BE PROVIDED TO ALL THE COUNSEL/PARTIES.
CASES WILL BE HEARD ITEM NUMBER WISE IN DUE COURSE. TENTATIVE TIME OF
HEARING OF ANY CASE MAY BE CONFIRMED FROM THE COURT MASTER.

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD,
HAVE TO KEEP THEIR MIC MUTE AND WEBCAM IN OFF MODE.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/join/dhcvirtualcourtl5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmsanjay.dhc@gov.in

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

33 CM APPL. 19843/2024
In MAT.APP.(F.C.)-42/2022
WITH CONT.CAS(C) 1274/2022

PARTY NAME ADVOCATE NAME
RAHUL GOYAL RAHUL GOYAL, AKANKSHA CHOUDHARY, DEEPAK
V/s PRATIBHA GOYAL KUMAR, DR. ASHUTOSH, VARUN SINGH,

ANUNAYA MEHTA, NIDHI MOHAN PARASHAR,
RAHUL GOYAL, AKANKSHA CHOUDHARY

OTHER DETAILS OF ADVOCATES:

ANUNAYA MEHTA (ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(PETITIONER)
NIDHI MOHAN PARASHAR(NIDHIMOHANPRASHAR@GMAIL.COM)()(RESPONDENT)
PRATIBHA (PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

ANUNAYA MEHTA(ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(PETITIONER)
NIDHI(NIDHIMOHANPARASHAR@GMAIL.COM)()(RESPONDENT)

NIDHII MOHAN(ASHUTOSH@VEDYAPARTNERS.COM)()(PETITIONER)
VINAY(VINAYAKTHAKUR1296 @GMAIL.COM)()(RESPONDENT)
MEHTA(ANUNAYA.MEHTA@GMAIL.COM)()(RESPONDENT)
RAHUL(RAHUL03061970@GMAIL.COM)()(PETITIONER)

NIDHI MOHAN PARASHAR(NIDHIMOHANPRASHAR@GMAIL.COM)(9953899908)(RESPONDENT)
RAHUL GOYAL(RAHUL03031970@GMAIL.COM)(9818448712)(PETITIONER)
ASHUTOSH (ASHUTOSH@VEDYAPARTNERS.COM)(9411619270)(PETITIONER)
AKANKSHA (AKANKSHACHOUDHARYADV@GMAIL.COM)()(RESPONDENT)
RAHUL(RAHUL03061970@GMAIL.COM)()(RESPONDENT)

AKANKSHA CHODHARY(AKANKSHACHOUDHARYADV@GMAIL.COM)(9871403731)(PETITIONER)
NIDHI MOHAN PARASHAR(NIDHIMOHANPRASHAR@GMAIL.COM)()(RESPONDENT)
PRATIBHA (PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

CHAITANYA (CHAITANYA@VEDYAPARTNERS.COM)()(RESPONDENT)

RAHUL GOYAL()(9818448712)(PETITIONER)
NIDHI(NIDHIMOHANPARASHAR@GMAIL.COM)()(RESPONDENT)

PRATIBHA AKOTRA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

RAHUL GOYAL()(9818448712)(PETITIONER)
PRATIBHA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

DR NIRMAL CHOPRA (CHOPRANIRMAL744@GMAIL.COM)(9911057539)(PETITIONER)
PRATIBHA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

RAHUL (RAHUL03061970@GMAIL.COM)()(PETITIONER)

NIDHI MOHAN PARASHAR (NIDHIMOHANPARASHAR@GMAIL.COM)(9953899908)(RESPONDENT)
RAHUL(RAHUL03061970@GMAIL.COM)()(PETITIONER)
ASHUTOSH()(9968686838)(PETITIONER)

PRATIBHA AKOTRA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

DR NIRMAL CHOPRA(CHOPRANIRMAL744@GMAIL.COM)(9911057539)(PETITIONER)
PRATIBHA AKOTRA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

DR NIRMAL CHOPRA(CHOPRANIRMAL744@GMAIL.COM)(9911057539)(PETITIONER)
PRATIBHA AKOTRA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

DR NIRMAL CHOPRA(CHOPRANIRMAL744@GMAIL.COM)(9911057539)(PETITIONER)
PRATIBHA (PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

RAHUL GOYAL(RAHUL03061970@GMAIL.COM)(9818448712)(PETITIONER)
PRATIBHA AKOTRA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

RAHUL GOYAL (RAHUL03061970@GMAIL.COM)(9818448712)(PETITIONER)
PRATIBHA AKOTRA (PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

RAHUL GOYAL(RAHUL03061970@GMAIL.COM)(9818448712)(PETITIONER)
PRATIBHA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

RAHUL GOYAL(RAHUL03061970@GMAIL.COM)(9818448712)(PETITIONER)
PRATIBHA AKOTRA(PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)

RAHUL GOYAL(RAHUL03061970@GMAIL.COM)(9818448712)(PETITIONER)
PRATIBHA (PRATIBHA1475AKOTRA@GMAIL.COM)()(RESPONDENT)
VIKRANT(VIKRANT@VEDYAPARTNERS.COM)()(PETITIONER)

NIDHI MOHAN PARASHAR (NIDHIMOHANPARASHAR@GMAIL.COM)(9953899908)(RESPONDENT)
RAHUL GOYAL(RAHUL03061970@GMAIL.COM)(9818448712)(PETITIONER)
AKANKSHA CHOUDHARY(AKANKSHACHOUDHARYADV@GMAIL.COM)(9871403731)(PETITIONER)
DEEPAK KUMAR(ADVDEEPAKBARKODIA@GMAIL.COM)(9466493964)(PETITIONER)

2

OTHER INFORMATION
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03.04.2024

34

35

36

37

RFA(COMM)-113/2024
CM APPL. 19874/2024
CM APPL. 19875/2024

RFA(COMM)-115/2024
CM APPL. 19880/2024
CM APPL. 19881/2024

RFA(COMM)-116/2024
CM APPL. 19882/2024
CM APPL. 19883/2024

W.P.(C)-4827/2024
CM APPL. 19723/2024

FOR DIRECTION ON OFFICE NOTE

38 [FAO(OS) (COMM)-95/2022
ITEM
NUMBER CASE NUMBER
AFTER NOTICE MISC. MATTERS
39  LPA-695/2022
CM APPL. 52064/2022
CM APPL. 61953/2023
CM APPL. 10407/2024
WITH LPA 745/2022
W.P.(C) 10789/2023
40  LPA-745/2022

WITH LPA 695/2022

SUPPLEMENTARY CAUSE LIST

DR. ASHUTOSH(DR.ASHUTOSHADV@GMAIL.COM)(9968686838)(PETITIONER)
VARUN SINGH (VKSINGHANDASSOCIATES@OUTLOOK.COM)(9873717331)(PETITIONER)

M/S DEWAN CHAND TEJPAL SINGH KANG
V/s NIKHIL AGGARWAL

OTHER DETAILS OF ADVOCATES:

M/S. JAI KRISHAN ESTATES PVT. LTD SHAILENDER SINGH DAHIYA SUB TO OFF OBJ.
V/s SH. VIRENDER KUMAR VERMA

OTHER DETAILS OF ADVOCATES:

M/S TOMAR ELECTRICAL DR. RAMINDER SINGH SASAN SUB TO OFF OBJ.
V/s M/S WITS INTERIOR PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK YADAV MANSI SOOD
V/s DELHI STATE LEGAL SERVICES AUTHORITY
& ANR.

OTHER DETAILS OF ADVOCATES:
MANSI SOOD AND NIMISHA MENON(MANSI@MSOOD.IN)(9632745265)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
DELHI STATE LEGAL SERVICE AUTHORITY(DSLSA-CO@NIC.IN, LAE-DSLSA@GOV, IN,
PSHOME@NIC.IN)()(RESPONDENT)

M/S NCS SUGARS LIMITED & ANR. J. SAGAR ASSOCIATES, MANDEEP KALRA
V/s M/S PEC LIMITED

OTHER DETAILS OF ADVOCATES:
M.S. KALRA(CHAMBERS@MSKALRA.COM)(9278780313)(PETITIONER)
PEC(PEC@PECLIMITED.COM)()(RESPONDENT)

()((PETITIONER)
OTHER
PARTY NAME ADVOCATE NAME INFORMATION
THE MINISTRY OF HOME AFFAIRS & ANR. KIRTIMAN SINGH, BHUPESH NARULA
V/s SYNDICATE INNOVATIONS INTERNATIONAL LIMITED &
ORS.

OTHER DETAILS OF ADVOCATES:

KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(PETITIONER)
KIRTIMAN SINGH , NIDHI RAMAN(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(PETITIONER)
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(PETITIONER)
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(PETITIONER)
ICON OF HUMANITY(INFO@ICONOFHUMANITY.COM)()(RESPONDENT)
INCOMETAX(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

ASHOK SYNDICATE(ASHOK@SYNDICATE-GROUP.COM)()(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
ASHOK (ASHOK@SYNDICATE-GROUP.COM)()(RESPONDENT)

ASHOK SYNDICATE(ASHOK@SYNDICATE-GROUP.COM)()(RESPONDENT)
INCOMETAX(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
ICON OF HUMANITY(INFO@ICONOFHUMANITY.COM)()(RESPONDENT)
DGFTEDI(DGFTEDI@NIC.IN)()(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
ASHOK SYNDICATE(ASHOK@SYNDICATE-GROUP.COM)()(RESPONDENT)
INCOMETAX(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
DGFTEDI(DGFTEDI@NIC.IN)()(RESPONDENT)
DGFTEDI(DGFTEDI@NIC.IN)()(RESPONDENT)
INCOMETAX(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

ICON OF HUMANITY(INFO@ICONOFHUMANITY.COM)()(RESPONDENT)
DGFTEDI(DGFTEDI@NIC.IN)()(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
KIRTI MAN (KIRTIMANSINGH.OFFICE@GMAIL.COM)()(PETITIONER)

ICON OF HUMANITY(INFO@ICONOFHUMANITY.COM)(9810260246)(RESPONDENT)
KIRTI MAN (KIRTIMANSINGH.OFFICE@GMAIL.COM)()(PETITIONER)

ICON OF HUMANITY(INFO@ICONOFHUMANITY.COM)(9810260246)(RESPONDENT)

SYNDICATE INNOVATIONS INTERNATIONAL LIMITED BHUPESH NARULA
V/s THE OFFICE OF THE COMMISSIONER OF CUSTOMS & ORS.

OTHER DETAILS OF ADVOCATES:

ICON OF HUMANITY LAW FIRM(INFO@ICONOFHUMANITY.COM)(9810260246)(PETITIONER)
SATISH(SATISHLAW@YAHOO.COM)()(RESPONDENT)
STADING(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)



mailto:UOIDHC@GMAIL.COM)()(RESPONDENT)�

03.04.2024 SUPPLEMENTARY CAUSE LIST

41 W.P.(C)-2637/2020 VENETS MEDIA PVT LTD ARJUN NATARAJAN, VIKRAM JETLEY,
CM APPL. 9212/2020 V/s TELECOM REGULATORY AUTHORITY OF INDIA & ANR. ARUN ADLAKHA, JATAN SINGH, ARUN
CM APPL. 11609/2020 ADLAKHA

CM APPL. 11878/2020
CM APPL. 12020/2020
CM APPL. 22747/2020
CM APPL. 22809/2020
CM APPL. 27211/2020

OTHER DETAILS OF ADVOCATES:

ARUN ADLAKHA()(9810000113)(PETITIONER)

JATAN SINGH (LEGAL@UB4.IN)(9810000113)(PETITIONER)

ARJUN NATARAIN(ARJUNNATARAJAN@GMAIL.COM)(9899640295)(RESPONDENT)
VIKRAM JETLY(VIKRAM.JETLY @GMAIL.COM)(9811157321)(RESPONDENT)

JATAN SINGH(LEGAL@UB4.IN)(9810000113)(PETITIONER)

JATAN SINGH, ARUN ADLAKHA(LEGAL@UBA4.IN)(9810000113)(PETITIONER)
ADVLEGAL(ADVLEGAL@TRAI.GOV.IN)(9899640295)(RESPONDENT)

VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(RESPONDENT)

ARUN ADLAKHA(UB4ANEWDELHI@GMAIL.COM)(9810000113)(PETITIONER)

ARJUN NATARAJAN(ADV.ARJUNNATARAJAN@GMAIL.COM)()(RESPONDENT)

ARUN ADLAKHA(LEGAL@UBA4.IN)(9810000113)(PETITIONER)
ARUNADLAKHA(UB4ANEWDELHI@GMAIL.COM)(9810000113)(PETITIONER)

ADV SASANKIYER(ADV.SASANKIYER@HOTMAIL.COM)()(RESPONDENT)

SH. ARJUN NATRAJAN(ARJUNNATARAJAN@GMAIL.COM)(9899640295)(RESPONDENT)
VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(RESPONDENT)

KARUNA NUNDY AND RAHUL NARAYAN AND RUCHIRA GOEL AND RAGINI
NAGPAL(KARUNA.NUNDY@GMAIL.COM)(9818258357)(PETITIONER)
KARUNANUNDY(KARUNA.NUNDY@GMAIL.COM)(9818258357)(PETITIONER)

MR. ARUN ADLAKHA(LEGAL@UBA.IN, UBANEWDELHI@GMAIL.COM)(9810000113)(PETITIONER)
MR. VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(RESPONDENT)

MR. ARJUN NATARAJAN AND MR SASANK IYER(ADV.ARJUNNATARAJAN@GAMIL.COM,
ADV.SASANKIYER@HOTMAIL.COM)(9899640295)(RESPONDENT)

NOTE: CM APPL. 19619-20/2024 SHALL BE TAKEN UP WITH LPA 815/2023 ALREADY LISTED AT ITEM NO. 3.

NOTE: CM APPL. 19621/2024 SHALL BE TAKEN UP WITH LPA 138/2021 ALREADY LISTED AT ITEM NO. 10.

NOTE: CM APPL. 19806/2024 SHALL BE TAKEN UP WITH CONT CAS(C) 1476/2023 ALREADY LISTED AT ITEM NO. 25.
NOTE: CM APPL. 19848/2024 SHALL BE TAKEN UP WITH FAO(OS)(COMM) 280/2022 ALREADY LISTED AT ITEM NO. 26.



03.04.2024

COURT NO.34

SUPPLEMENTARY CAUSE LIST

DIVISION BENCH- 111
HON"BLE MR.JUSTICE SURESH KUMAR KAIT

HON"BLE MR.

JUSTICE MANOJ JAIN

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatgulati.dnc@gov.in

ITEM
NUMBER

CASE NUMBER

END OF THE BOARD MATTERS

33

CRL.A.-623/2023
CRL.M.A. 20963/2023

PARTY NAME ADVOCATE NAME

ABUBACKER E SAIPAN DASTGIR SHAIKH

V/s NATIONAL INVESTIGATION
AGENCY

OTHER DETAILS OF ADVOCATES:
SHAIKH SAIPAN

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(NIA-14/2022)
W.P.(CRL) 2333/2022 FILED BY MOHAMMAD YUSUFF (DISPOSED ON :

(ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER) 11-NOV-22 )

NIDHISHIVHARE
(NIDHISHIVHARE.NIA@GOV.IN)()(RESPONDENT)
V.VEKRAMAN (V.VIKRAMAN@IPS.GOV.IN)()(RESPONDENT)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER E THROUGH HIS SON
AMAL THAHSEEN (DISPOSED ON : 13-OCT-22)

CRL.M.C. 3130/2023 FILED BY IBRAHIM PUTHANATHANI @ IBRAHIM
MK (D. OF HEARING : 08-JUL-24 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM (D. OF HEARING : 16-JUL-24
)

CRL.A. 486/2023 FILED BY IBRAHIM PUTHANATHANI @ IBRAHIM MK
(DISPOSED ON : 14-JUN-23 )

CRL.A. 605/2022 FILED BY ABOOBACKER E. (DISPOSED ON : 06-APR-23 )
W.P.(CRL) 789/2023 FILED BY ADVOCATE MOHAMMAD YOUSUF IN JC
(DISPOSED ON : 13-SEP-23 )

CRL.A. 278/2023 FILED BY IBRAIM PUTHANATHANI @ IBRAHIM MK
(DISPOSED ON : 24-APR-23 )

CRL.A. 18/2023 FILED BY ADVOCATE MOHAMMAD YOUSUF & ORS.
(DISPOSED ON : 25-JAN-24 )

CRL.A. 140/2023 FILED BY ADVOCATE MOHAMMAD YOUSUF A11 &
ORS. (DISPOSED ON : 25-JAN-24 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID SAIT. (D. OF HEARING :
16-MAY-24 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT (D. OF HEARING : 02-
APR-24)

P.S.-FIR NO. :(NIA-14/2022)
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03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 03
DIVISION BENCH- 1V
HON"BLE MR.JUSTICE SANJEEV SACHDEVA

HON"BLE MR.JUSTICE RAVINDER DUDEJA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT
MR. DHARMENDER JOSHI(PH 8448937483) courtmaster.dhc@gmail.com COURT MASTER TO
HON”BLE MR. JUSTICE SANJEEV SACHDEVA.]

NOTE: REGULAR MATTERS SHALL BE TAKEN UP AFTER THE MISCELLANEOUS BOARD 1S OVER.
CLICK HERE FOR VC
Meeting Information

Meeting link:
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTI1D=m9c4674f9c50af34c45a832dc00cdd78a

Meeting number:
176 171 8654
Password:

1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster.dnc@gmail.com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
45 W.P.(C)-4848/2024 FARZEEN ANSARI SANGITA BHAYANA
CM APPL. 19834/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
SANGITA BHAYANA()(9810026768)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
SATISH KUMAR(SATISHLAW@YAHOO.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

46 W.P.(C)-4857/2024 M/S SAFE ELECTRONICS INDIA PVT. LTD. THROUGH ITS ASHOK KUMAR BABBAR
CM APPL. 19862/2024 DIRECTOR MR. PARAMVIR SINGH
CM APPL. 19863/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

A K BABBAR(AKBABBAR@GMAIL.COM)(9811115749)(PETITIONER)

ANURAG DULAW(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

CGST DELHI SOUTH(LEGAL.CGSTDELHISOUTH@GOV.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

47 W.P.(C)-4860/2024 RAJAT KAPOOR MANIBHADRA JAIN
CM APPL. 19871/2024 V/s COMMISSIONER, STATE TAX, GST, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
MANI BHADRA JAIN(MANIBHADRAJAIN@GMAIL.COM)(9811042284)(PETITIONER)

CTT DELHI(CTT.DELHI@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

48 W.P.(C)-4861/2024 SMT. MADHU BALA DHAWAN KARAN KANWAL
CM APPL. 19872/2024 V/s PRINCIPAL COMMISSIONER OF CUSTOMS PREVENTIVE
AND ANR

OTHER DETAILS OF ADVOCATES:

DR. PRABHAT KUMAR AND KARAN KANWAL(ADVOCATE500@GMAIL.COM,
KARANKANWAL@GMAIL.COM)(9999336794)(PETITIONER)

HARPREET ARORA(HARPREETARORAADV@GMAIL.COM)()(RESPONDENT)

49 W.P.(C)-4862/2024 M/S SHREE GOLD ART PVT. LTD. MALABIKA SARKAR
CM APPL. 19873/2024 V/s PRINCIPAL COMMISSIONER OF CUSTOMS

OTHER DETAILS OF ADVOCATES:
DR. G K SARKAR(LEXMALGAN @GMAIL.COM)(9810069818)(PETITIONER)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

NOTE: CM APPL. 19849/2024 SHALL BE TAKEN UP WITH CO.APP 26/2023 ALREADY LISTED AT ITEM NO. 5.


https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m9c4674f9c50af34c45a832dc00cdd78a�

03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 38
DIVISION BENCH- V
HON"BLE MR.JUSTICE VIBHU BAKHRU

HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER 1S TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE. COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR
NAME. COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl0

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmmridulasharma.dhc@gov.in
bhupesh.kumar@dhc.nic.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
45 RFA(COMM)-114/2024 BHAWANI FOOTWEARS & ORS. NIDHI JAIN
CM APPL. 19876/2024 V/s NAPIN IMPEX LTD

CM APPL. 19877/2024
CM APPL. 19878/2024
CM APPL. 19879/2024

OTHER DETAILS OF ADVOCATES:
VIKAS DEEP, NIDHI(LAWVIKAS99@GMAIL.COM )(9588100261)(PETITIONER)
NAPIN(EMGREENIMPEX@GMAIL.COM)()(RESPONDENT)

46 W.P.(C)-4858/2024 RAJPAL SINGH YADAV NANDLAL KUMAR MISHRA
CM APPL. 19864/2024 V/s UNION OF INDIA & ORS.
CM APPL. 19865/2024

OTHER DETAILS OF ADVOCATES:

R K S YADAV(RKSYADAV@GMAIL.COM)(9818255444)(PETITIONER)

S K OFFICE(ADVSKOFFICE@GMAIL.COM, ANANDYADAV_3@YAHOO.COM,
INFO@SAMHITALEGAL.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

:JSI\I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
47 W.P.(C)-4868/2024 RAMPYARI SUBHASH VIJAYRAN

V/s LAND ACQUISITION COLLECTOR (N-W)

OTHER DETAILS OF ADVOCATES:

DR. SUBHASH
VIJAYRAN(DRSUBHASHVIJAYRAN@GMAIL.COM)(8920086150)(PETITIONER)
DR. SUBHASH
VIJAYRAN(DRSUBHASHVIJAYRAN@GMAIL.COM)(8920086150)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

LAND ACQUISITION COLLECTOR(NWADM@NIC.IN)()(RESPONDENT)

LAND ACQUISITION COLLECTOR(NWADM@NIC.IN)()(RESPONDENT)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)
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COURT NO. 04
DIVISION BENCH-VI
HON"BLE MR.JUSTICE V. KAMESWAR RAO

HON”BLE MR.JUSTICE SAURABH BANERJEE

[NOTE:COUNSEL FOR THE PARTIES ARE REQUESTED TO PROVIDE PHOTOCOPY OF THE JUDGMENTS THEY WISH TO RELY UPON.]

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in
prakash.aggarwal@dhc.nic.in

NOTE: CM APPL. 19810-11, 19819/2024 SHALL BE TAKEN UP WITH W.P.(C) 1008972021 ALREADY LISTED AT ITEM NO. 51.

COURT NO. 42

DIVISION BENCH-VII
HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

CLICK HERE TO JOIN VC

https://delhihighcourt._webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbabita.dhc@gov.in

:;Irfll\l\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
81 W.P.(C)-6482/2022 BHARAT HEAVY ELECTRICALS LTD. PIYUSH KAUSHIK

CM APPL. 19664/2022  |V/s PRINCIPAL COMMISSIONER OF INCOME TAX -1, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PIYUSH KAUSHIK()(9811310355)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

NOTE: CM APPL. 19838/2024 SHALL BE TAKEN UP WITH W_P.(C) 10924/2019 ALREADY LISTED AT ITEM NO. 60.


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt17�
mailto:cmrajeevkumar.dhc@gov.in�
mailto:prakash.aggarwal@dhc.nic.in�
https://delhihighcourt.webex.com/meet/dhcecourtvc11�
mailto:cmbabita.dhc@gov.in�

03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 06

DIVISION BENCH-VIII

HON"BLE MS.JUSTICE REKHA PALLI
HON”BLE MR.JUSTICE RAJNISH BHATNAGAR

[NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl8

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

anand.pinani@dhc.nic.in

cmnikhiltiwari.dhc@gov.in

:JS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
60  W.P.(C)-11634/2019 AJIT CHAUHAN ANKIT JAIN, AVNISH AHLAWAT,
CM APPL. 21091/2021 V/s HIGH COURT OF DELHI AND ANR. SAAHILA LAMBA, SAAHILA LAMBA
WITH W.P.(C) 7003/2021
OTHER DETAILS OF ADVOCATES:
SAAHILA LAMBA()(9818153010)(PETITIONER)
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER)
SAAHILA LAMBA (SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER)
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
ANKIT JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(RESPONDENT)
ANKIT JAIN (CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
61  W.P.(C)-7003/2021 VIKAS GURVINDER KAUR SURI

CM APPL. 22111/2021 V/s GOVT OF NCT OF DELHI & ANR.
CM APPL. 22112/2021
WITH W.P.(C) 11634/2019

OTHER DETAILS OF ADVOCATES:
GURVINDERSURI(LITIGATION@SURICO.IN)(9871692195)(PETITIONER)

SURI AND COMPANY AND LAW FIRM(LITIGATION@SURICO.IN)(9871692195)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ANKIT JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(RESPONDENT)
VIKAS(VIKASMOLPARIYA@GMAIL.COM)()(RESPONDENT)

HIGH COURT OF DELHI(CHAMBERSOFANKITIAIN@GMAIL.COM)(9810737362)(RESPONDENT)

GOVT OF NCT OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

NOTE: CM APPL. 19628/2024 SHALL BE TAKEN UP WITH W.P.(C) 371372024 ALREADY LISTED AT ITEM NO. 7.
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COURT NO. 29
HON"BLE MR.JUSTICE NAVIN CHAWLA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE SEND SMS OR WHATS APP
TO MR. RAJESH KUMAR MALHOTRA (PH: 8448937675) COURT MASTER AND MR. BHUPENDER KUMAR,ACM(PH: 8527360194)
TO HON”BLE MR. JUSTICE NAVIN CHAWLA.]

[NOTE: MATTERS AS REAGARDS QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH SESSION) WILL BE

TAKEN UP AT 2.30 P.M. (PRESENCE OF BOTH THE PARTIES IS MANDATORY.]

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

:\Tflll\\llllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
96 CRL.M.A. 10139/2024 ANIL KUMAR BHADHORIA BHUPENDRA PRATAP SINGH
CRL.M.A. 10140/2024 V/s THE STATE OF NCT OF DELHI & ANR.
In CRL.M.C.-327/2022(Disposed off
case)
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
B P SINGH(OFFICEBPSINGH@GMAIL.COM)(9873835833)(PETITIONER) :(PARLIAMENT STREET-229/2015)
ANIL KUMAR(SANJUSRIVASTAV1971@GMAIL.COM)(8201872443)(PETITIONER) BAIL APPLN. 2702/2015 FILED BY TANISHA RANI
KAPIL SHARMA (DISPOSED ON : 03-AUG-16 )
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (W.P.(CRL) 2879/2016 FILED BY ANIL KUMAR
KAPIL BHADORIA (DISPOSED ON : 25-OCT-16 )
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 1358/2016 FILED BY ANIL KUMAR
B.P. SINGH(OFFICEBPSINGH.DL@GMAIL.COM)(9837835833)(PETITIONER) BHADORIA (DISPOSED ON : 26-AUG-16 )
KAPIL SHARMA BAIL APPLN. 1877/2017 FILED BY ANIL KUMAR
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BHADHORIA (DISPOSED ON : 13-FEB-18 )
CRL.M.C. 699/2023 FILED BY VASUNDHRA
SAWANT (D. OF HEARING : 08-MAY-24 )
CRL.M.C. 886/2018 FILED BY ANIL KUMAR
BHADHORIA (DISPOSED ON : 04-FEB-19 )
P.S.-FIR NO. :(PARLIAMENT STREET-229/2015)
97  CRL.M.C.-2632/2024 ASHRAF ALI RUPENDRA PRATAP SINGH WITH BAIL APPLN. 915/2024
CRL.M.A. 10040/2024 V/s STATE OF NCT OF DELHI
CRL.M.A. 10041/2024
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAHUL MALIK (RPSINGH@PUNEETMITTAL.IN)(9818928506)(PETITIONER) :(MALVIYA NAGAR-612/2023)
KAPIL SHARMA BAIL APPLN. 521/2024 FILED BY ZAID (D. OF
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) HEARING : 08-APR-24)

BAIL APPLN. 769/2024 FILED BY ARSHAD ALI (D.
OF HEARING : 08-APR-24)

BAIL APPLN. 205/2024 FILED BY MS. SABA @
ALINA (D. OF HEARING : 09-APR-24 )

BAIL APPLN. 71/2024 FILED BY MRS UZMA
(DISPOSED ON : 05-MAR-24)

BAIL APPLN. 915/2024 FILED BY ASHRAF ALI (D.
OF HEARING : 08-APR-24)

BAIL APPLN. 742/2024 FILED BY ASMA (DISPOSED
ON : 05-MAR-24)

P.S.-FIR NO. :(MALVIYA NAGAR-612/2023)

10
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NOTE 1:

Note 2:

Note 3:

granted
slip is

NOTE 4:

NOTE 5:

To join

COURT NO. 41
HON"BLE MR.JUSTICE C.HARI SHANKAR

Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

memeoftlemim,bywwwﬁemﬂltotM(mehMﬂfr[Cmpraveenkumar-dhC@gOV-inl'mecmmﬂaﬁomsmmudbe
indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar-dhc@gov- IN] or an adjournment
filed a day in advance, specifying the ground of adjournment.

LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD 1S OVER.

hearing please click the link given below:-

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE:

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov.in

ITEM
NUMBER

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

110

111

112

113

CM APPL. 19851/2024 OM PRAKASH POPLI AND ORS SHILPINDER SINGH SOBTI, B P

In RFA-50/2015(Disposed off case)  |V/s RAJ KUMARI BATRA AND ORS SINGH DHAKRAY, SHAKTI SINGH
DHAKRAY, MAYANK DHINGRA, S K
GUPTA & ANKUR GUPTA, S K
SHARMA & CO, HEMANT GUPTA,
ADITYA MADAN

OTHER DETAILS OF ADVOCATES:

AJAY KOHLI, S S SOBTI(KOHLISOBTI@GMAIL.COM)(9910040471)(PETITIONER)
BPS DHAKRAY(BPSDHAKRAY@GMAIL.COM)()(RESPONDENT)

DASI SHEKAR(DASI.SHEKHAR@GMAIL.COM)()(RESPONDENT)

SHILPINDER SINGH SOBTI(KOHLISOBTI@GMAIL.COM)(9910040471)(PETITIONER)
SHILPINDER SINGH SOBTI(KOHLISOBTI@GMAIL.COM)(9910040471)(PETITIONER)
HEMANT GUPTA(JURIS@HEMANTGUPTA.IN)(9899009971)(RESPONDENT)

TR.P.(C.)-55/2024 RASLEEN KAUR TANISHQ KHURANA
CM APPL. 19852/2024 V/s AJIT PAL SINGH MONGA

OTHER DETAILS OF ADVOCATES:

W.P.(C)-4849/2024 GATI JAIN THROUGH HER FATHER YOGESH | AMIT GEORGE
CM APPL. 19835/2024 JAIN
CM APPL. 19836/2024 V/s DIRECTORATE OF EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

DR.AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(991052436)(PETITIONER)
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

W.P.(C)-4850/2024 P. NIHAL SRIVATSAV THROUGH HIS CHETAN SWRUP
CM APPL. 19853/2024 NATURAL GUARDIAN P HARISH BABU
CM APPL. 19854/2024 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

MS. THARANI(SRE.SUNDARRAN.S@GMAIL.COM)(850203322)(PETITIONER)
SANJAY KHANNA(ADVKHANNA2002@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

11
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114 |W.P.(C)-4851/2024 SHANA BANO THROUGH HER FATHER AMIT GEORGE SUB TO OFFICE OB..
CM APPL. 19855/2024 BABLOO
CM APPL. 19856/2024 V/s DIRECTORATE OF EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

DR. AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(9910524364)(PETITIONER)
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT)

MAXFORT ROHINI(INFO@MAXFORTROHINI.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

NOTE: CM APPL. 19635/2024 SHALL BE TAKEN UP WITH W_P.(C) 13052/2023 ALREADY LISTED AT ITEM NO. 40.
NOTE: CM APPL. 19844/2024 SHALL BE TAKEN UP WITH RSA 194/2019 ALREADY LISTED AT ITEM NO. 70.

COURT NO. 43
HON”BLE MR.JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

NOTE: COUNSELS AND LITIGANTS MAY SEND THEIR APPEARANCES THROUGH THE FOLLOWING LINK/FORM.
THIS FORM SHALL BE AVAILABLE DURING COURT HEARING DAYS FROM 10:00 A.M. -- 04:00 P.M.
https://forms.gle/i302YvUgGxkstyNo7

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
106 CM APPL. 19850/2024 RAMAN GUPTA PARVEEN, YADAV & ASSOCIATES
In RFA-120/2020(Disposed off case) V/s BSES YAMUNA POWER LTD
OTHER DETAILS OF ADVOCATES:
YADAV & ASSOCIATES()(9910231750)(PETITIONER)
PARVEEN (PRAVEEN198280@GMAIL.COM)(9910231750)(PETITIONER)
MANISH (MANSRI25@GMAIL.COM)()(RESPONDENT)
PARVEEN (PRAVEEN198280@GMAIL.COM)(9910231750)(PETITIONER)
107 CM APPL. 19840/2024(CM For SH. O.P. PANDEY RAMA SHANKER, RAM SHANKAR
Restoration) V/s THE MANAGEMENT OF JAIN MUNI
In W.P.(C)-5116/2018(Disposed off case) ROSHAN LAL CHARITABLE HOSPITAL
OTHER DETAILS OF ADVOCATES:
RAMA SHANKER()(9811214465)(PETITIONER)
RAMA SHANKAR &
ASSOCIATES(RAMASHANKAR15@YAHOO.COM)(7065241704)(PETITIONER)
THE MANAGEMENT OF JAIN MUNI ROSHAN LAL CHARITABLE
HOSPITAL()(9871059348)(RESPONDENT)
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
108 RFA-223/2024 SARDAR MALKIAT SINGH DR. RAMINDER
CM APPL. 19897/2024 SINCE DECEASED SINGH SASAN
CM APPL. 19898/2024 THROUGH HIS LRS AND
ANR
V/s MANJEET SINGH &
ORS.
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OTHER DETAILS OF ADVOCATES:

109 RFA-224/2024 ASHOK MALIK VINOD KUMAR
CM APPL. 19903/2024 V/s JAISHREE MITTAL

OTHER DETAILS OF ADVOCATES:

NOTE: CM APPL. 19802/2024 SHALL BE TAKEN UP WITH RFA 93/2024 ALREADY LISTED AT ITEM NO. 78.
NOTE: CM APPL. 19629/2024 SHALL BE TAKEN UP WITH W._P.(C) 4091/2016 ALREADY LISTED AT ITEM NO. 87.
NOTE: CM APPL. 19817/2024 SHALL BE TAKEN UP WITH W.P.(C) 1376/2024 ALREADY LISTED AT ITEM NO. 94.

COURT NO. 07
HON"BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE
DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS.
ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED
TO THE COURT NOR BE ENTERTAINED.

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH
THEIR MOBILE NUMBERS.

TO JOIN VC:

https://delhihighcourt.webex.com/meet/dhcecourtvcl3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
pankaj.shukla@dhc.nic.in

:\TII.EIII\\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

95  |CM APPL. 19812/2024 CA RAKESH KUMAR GUPTA RAKESH KUMAR GUPTA, VIJAY
CM APPL. 19813/2024 V/s CENTRAL INFORMATION COMMISSION CHANDRA JOSHI
CM APPL. 19814/2024 THROUGH SECRETARY
In W.P.(C)-658/2024

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR GUPTA(SNEHACS5@GMAIL.COM)(9868179436)(PETITIONER)
SEYC CIC(SECY-CIC@NIC.IN)()(RESPONDENT)

O P SAXENA()(9810012444)(RESPONDENT)

RAKESH KUMAR GUPTA(SNEHCS5@GMAIL.COM,
SNEHCS@YAHOO0.COM)(9811079436)(PETITIONER)

VIJAY JOSHI, CIC(ADVOCATEVIJAYJOSHI@GMAIL.COM, SECY-
CIC@NIC.IN)()(RESPONDENT)

CA RAKESH KUMAR GUPTA(SNEHCS5@GMAIL.COM,
SNEHCS@YAHOO0.COM)(9811079436)(PETITIONER)

CENTRAL INFORMATION COMMISSION(SECY-CIC@NIC.IN, CIC@NIC.IN)()(RESPONDENT)
SNEH CS(SNEHCS5@GMAIL.COM)()(PETITIONER)

VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(RESPONDENT)
CA RAKESH KUMAR GUPTA(SNEHCS5@GMAIL.COM,
SNEHCS@YAHOO0.COM)(9811079436)(PETITIONER)

VIJAY JOSHI, SECY CIC(ADVOCATEVIJAYJOSHI@GMAIL.COM, SECY-
CIC@NIC.IN)()(RESPONDENT)

96 |W.P.(C)-4845/2024 ANURAG DALMIA AMAANTA LEGAL
CM APPL. 19828/2024 V/s SECURITIES AND EXCHANGE BOARD OF
CM APPL. 19829/2024 INDIA

OTHER DETAILS OF ADVOCATES:
AMAANTA LEGAL(AMAANTALEGAL@GMAIL.COM)(9811016666)(PETITIONER)
MANAY DS (MANAYDS@SEBI.GOV.IN)()(RESPONDENT)

97  |W.P.(C)-4852/2024 GALWALIA ISPAT UDYOG PRIVATE LIMITED CHANDRA SHEKHER DELHI
CM APPL. 19857/2024 V/s GOVT OF NCT OF DELHI & ORS.
CM APPL. 19858/2024
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98 |W.P.(C)-4853/2024

99  |W.P.(C)-4854/2024

100 W.P.(C)-4855/2024
CM APPL. 19859/2024

101 W.P.(C)-4856/2024
CM APPL. 19860/2024
CM APPL. 19861/2024

102 |W.P.(C)-4863/2024
CM APPL. 19884/2024

FOR ADMISSION

103 \W.P.(C)-12017/2023
CM APPL. 47156/2023

AFTER NOTICE MISC. MATTERS

104 \W.P.(C)-13880/2022
CM APPL. 42405/2022

105 |W.P.(C)-9699/2023
CM APPL. 55533/2023

SUPPLEMENTARY CAUSE LIST

OTHER DETAILS OF ADVOCATES:

C S GUPTA(CSGLAWASSOCIATES96@GMAIL.COM)(9871980107)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

M/S SWASTIK OIL PRODUCTS SURESH KUMAR CHATURVEDI
MANUFACTURING NAVSARI PVT. LTD.
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

S K CHATURVEDI(SURESHCHATURVEDI@YAHOO.CO.IN)(9811756975)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

DIRECTORATE OF PROCUREMENT INDIGENOUS PURCHASE
WING(BHARATTWO®IAF.NIC.IN, REDROSE@NIC.IN)()(RESPONDENT)

THE DIRECTOR GENERAL(CHIEF.CEMILAC@GOV.IN, DG.DGAGA@GOV.IN, DDGSTFT-
IHQ@NIC.IN, REDROSE@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

THE SECRETARY(SECYDRDO@GOV.IN)()(RESPONDENT)

BISHMEET KAUR PIYUSH GUPTA
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

PIYUSH GUPTA(ADVKARAN0204@GMAIL.COM)()(PETITIONER)
DIRDHC(DIRDHS@NIC.IN, MSDCBHDHS.DELHI@NIC.IN)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

NEERAJ CHAUHAN HAIDER ALI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
HAIDER ALI AND MANSI
RATHEE(ADVHAIDERALIOS@GMAIL.COM)(9711706434)(PETITIONER)
DISTRICT MAGISTRATE (DCEAST@NIC.IN, PREETSDM@NIC.IN,
CSDELHI@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UPMA CHANDRA ANUROOP CHAKRAVARTI
V/s THE DIRECTORATE OF ENFORCEMENT &
ORS.

OTHER DETAILS OF ADVOCATES:

VISHAL GOSAIN AND ANUROOP
CHAKRAVARTI(ADV.ANUROOPCHAKRAVARTI@GMAIL.COM)(9560185855)(PETITIONER)
DL HC ED(DEL.HC-ED@GOV.IN, SUPPORT-BOI@MHA.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

TEHSIN AKHTAR ARCHIT UPADHAYAY
V/s THE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ARCHIT UPADHAYAY(AORARCHIT@GMAIL.COM,
DHRVSHEORAN@GMAIL.COM)(9990323136)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

DEEPIKA KISPOTTA
V/s NATIONAL COMMISSION FOR SCHEDULED
TRIBES & ORS

ZEBA KHAIR

OTHER DETAILS OF ADVOCATES:

ZEBA KHAIR(LEGESWORLDLAWFIRM@GMAIL.COM)(9810602612)(PETITIONER)
SATISH KUMAR(SATISHKUMAR8673@GMAIL.COM)()(RESPONDENT)
SHAILENDRA GOVIND NADKARNI(SG.NADKAMI@IDBI.CO.IN)()(RESPONDENT)
NATIONAL COMMISSION FOR SCHEDULED TRIBES(CHAIRPERSON@NCST.NIC.IN,
CMD@IDBI.CO.IN, SIDBARUA@GMAIL.COM)()(RESPONDENT)

ROBIN RAJPUT
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

KAOLIANGPOU KAMEI

OTHER DETAILS OF ADVOCATES:

KAOLIANGPOU KAMEI(KAOLIANGPOUKAMEI@GMAIL.COM)(9899754667)(PETITIONER)
KAOLIANGPOU KAMEI(KAOLIANGPOUKAMEI@GMAIL.COM)(9899754667)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DCWEST PUNSDM(DCWEST@NIC.IN, PUNSDM@NIC.IN)()(RESPONDENT)

SAHIL ARORA SAHIL MONGIA
V/s UNION OF INDIA & ANR.

14
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03.04.2024 SUPPLEMENTARY CAUSE LIST

OTHER DETAILS OF ADVOCATES:

SAHIL MONGA(CHAMBERNO.220@GMAIL.COM)(9818656542)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(233)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

106 |W.P.(C)-15285/2023 IMC LIMITED PRASHANT BATRA, R MAYA Listing Remarks:
CM APPL. 61267/2023 V/s UNION OF INDIA AND ORS. AT 10:00 A.M.

OTHER DETAILS OF ADVOCATES:

TRINATH TADAKAMALLA AND SHIVAM
TIWARI(NISHA.BHATIA@SOLARISLEGAL.IN)(7755888818)(PETITIONER)

BABAR ROAD(SECRETARY@PNGRB.GOV.IN)(9312061203)(RESPONDENT)

MAN MOHAN KALRA(MANMOHANKALRA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, )()(RESPONDENT)

PRASHANT BATRA(PRASHANTBATRA76@GMAIL.COM)(9810775051)(PETITIONER)

107 |W.P.(C)-15720/2023 SUNITA YADAV RISHAB RAJ JAIN, PARAMEESH
V/s GOVT. OF NCT OF DELHI & ORS. TAKKAR

OTHER DETAILS OF ADVOCATES:

RINNY ABRAHAM(RINNYABRAHAMO0702@GMAIL.COM)(9711760924)(PETITIONER)
DANUBE COUNSULTING(DANUBECONSULTING@GMAIL.COM,
RISHAB@RRJASSOCIATES.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT)

108 |W.P.(C)-2896/2024 INDIAN OIL CORPORATION LIMITED RAHUL SAGAR SAHAY, PRASHANT
CM APPL. 11960/2024 V/s PETROLEUM AND NATURAL GAS BEZBORUAH
CM APPL. 11961/2024 REGULATORY BOARD

OTHER DETAILS OF ADVOCATES:

PRASHANT BEZBORUAH(PRASHANT@FIDELISLEGAL.IN)(9811332332)(PETITIONER)
PETROLEUM AND NATURAL GAS REGULATORY
BOARD(SECRETARY@PNGRB.GOV.IN)()(RESPONDENT)

RAHUL SAGAR
SAHAY(RAHUL.SAHAY@SAHAYCHAMBERS.COM)(9958867445)(RESPONDENT)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
109 W.P.(C)-4867/2024 SAVE INDIA FOUNDATION REGD UMESH CHANDRA SHARMA
CM APPL. 19893/2024 V/s GOVT. OF NCT OF DELHI & ORS. subject to office objection
CM APPL. 19894/2024
OTHER DETAILS OF ADVOCATES:
UMESH
SHARMA(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
110 |W.P.(C)-4869/2024 ABHISHEK SARAF RAVINDER KUMAR YADAV

CM APPL. 19895/2024 V/s HCL TECHNOLOGIES LTD. (IOMC) & ORS.
CM APPL. 19896/2024

OTHER DETAILS OF ADVOCATES:

RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER)
RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER)
INVESTORS REALTY(INVESTORS@HCL.COM)()(RESPONDENT)

INVESTORS HCL(INVESTORS@HCL.COM)()(RESPONDENT)

NOTE: CM APPL. 19818/2024 SHALL BE TAKEN UP WITH W_P.(C) 12521/2023 ALREADY LISTED AT ITEM NO. 57.
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COURT NO. 28
HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmni jeshnair@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

:\Tflll\\llllBER CASE NUMBER PARTY NAME ADVOCATE NAME  |OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
99 BAIL APPLN.-1165/2024 Y HINU MAHAJAN
CRL.M.A. 10131/2024 V/s THE STATE NCT OF subject to office objection
DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CYBER POLICE

STATION SOUTH WEST-50/2023)
CRL.M.C. 1414/2024 FILED BY ADIL KHAN AND ORS (DISPOSED ON
: 29-FEB-24)

P.S.-FIR NO. :(CYBER POLICE STATION SOUTH WEST-50/2023)

NOTE: CRL.M.A. 10127/2024 SHALL BE TAKEN UP WITH BAIL APPLN 4135/2020 ALREADY LISTED AT ITEM NO. 5.
NOTE: CRL.M.A. 10081/2024 SHALL BE TAKEN UP WITH CRL.M.C. 1920/2024 ALREADY LISTED AT ITEM NO. 48.

COURT NO. 47
HON"BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._.webex.com/meet/dhcvirtualcourtl3

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
3 CM APPL. 19846/2024 SANTOSH BHASIN HARISH MALIK, ROHIT KUMAR,
CM APPL. 19847/2024 V/s UMARI MALHOTRA DECD THR LRS |ASHISH GARG, JEEVESH
In RFA-830/2010(Disposed off case) NAGRATH, ASHISH GARG,

SIDDHARTH YADAV

OTHER DETAILS OF ADVOCATES:

PAREESH
VIRMANI(ADV.PAREESHVIRMANI@GMAIL.COM)()(PETITIONER)
ROHIT(ROHITKUMARLC411@GMAIL.COM)()(RESPONDENT)
SIDDHARTH
YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)
PAREESH
VIRMANI(ADV.PAREESHVIRMANI@GMAIL.COM)()(RESPONDENT)
ROHIT KUMAR (ROHITKUMARLC411@GMAIL.COM)()(RESPONDENT)
HARISH
MALIK(MALIK.HARISHO1@GMAIL.COM)(7838855710)(PETITIONER)
ASHISH
GARG(GARG.ASHISH9501@GMAIL.COM)(8800259035)(PETITIONER)

16


https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
mailto:cmvijaypal.dhc@gov.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13�

03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 30
HON"BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TOJOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14
MEETING ID : 2528 229 8537

NOTE: “IN ALL 498 — APETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS
REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.”

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR
MATTER IS CALLED.

NOTE: “ MATTERS PERTAINING TO QUASHING OF FIR ON THE BASIS OF SETTLEMENT SHALL BE TAKEN UP IN THE FIRST HALF
AS PER THEIR TURN AND IN THE SECOND HALF, THEY WILL BE TAKEN UPAT 02:15 P.M..”

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmpankajgoel.dhc@gov.in

:\Tll.zlll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
89 CRL.M.A. 10143/2024 DEEPAK KATOCH MOHD SHAD, FIROZ IQBAL KHAN
CRL.M.A. 10144/2024 V/s STATE OF NCT OF DELHI AND ANR
In CRL.M.C.-346/2024(Disposed off
case)
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MOTI NAGAR-222/2016)
FIROZ IQBAL (ZORIFLAWFIRM@GMAIL.COM)(9810020942)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
FIROZ IQBAL (ZORIFLAWFIRM@GMAIL.COM)(9810020942)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
0 CRL.M.C.-2661/2024 LALIT MOHAN MADHAN JURISPERITUS LEX LLP WITH CRL.M.C.2017/2024
CRL.M.A. 10132/2024 V/s STATE OF NCT OF DELHI
CRL.M.A. 10133/2024
OTHER DETAILS OF ADVOCATES:
JURISPERITUS LEX LLP(INFO@JURISPERITUSLEXLLP.COM)()(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
91 CRL.M.C.-2662/2024 LALIT MOHAN MADHAN JURISPERITUS LEX LLP WITH CRL.M.C.2017/2024

CRL.M.A. 10134/2024 V/s STATE OF NCT OF DELHI & ANR.
CRL.M.A. 10135/2024

OTHER DETAILS OF ADVOCATES:

JURISPERITUS LEX LLP(INFO@JURISPERITUSLEXLLP.COM)()(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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COURT NO. 48
HON"BLE MR.JUSTICE JASMEET SINGH

NOTE : PASSOVER MATTERS WILL BE TAKEN UP AT 2.15 P.M.

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc8

Meeting No: 916 436 579
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

pramod@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
2 CONT.CAS(C)-551/2024 KAVITA ROY RAJUL JAIN
CM APPL. 19870/2024 V/s ANIL KUMAR SINGH & ANR.

OTHER DETAILS OF ADVOCATES:

RAJUL JAIN, RHEA
VERMA(RAJULJIAIN89@GMAIL.COM)(9868224103)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
)(9868250806)(RESPONDENT)

18


https://delhihighcourt.webex.com/meet/dhcecourtvc8�
mailto:pramod@dhc.nic.in�

03.04.2024

COURT NO. 27

SUPPLEMENTARY CAUSE LIST

HON”BLE MR. JUSTICE ANOOP KUMAR MENDIRATTA

NOTE: AS DIRECTED BY HON?BLE LORDSHIP, CASES FIXED IN THE CATERGORY OF

“SPECIAL BENCH MATTERS (DIRECTED BY HON?BLE THE ACTING CHIEF JUSTICE)”

SHALL BE TAKEN UP AT 02:30 P.M.

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sang.sudan2004@agmail.com

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

68 CRL.M.C.-2577/2024
CRL.M.A. 9835/2024

CASE NUMBER

69 CRL.M.C.-2610/2024
CRL.M.A. 9965/2024

70  W.P.(CRL)-1062/2024
CRL.M.A. 10004/2024

PARTY NAME ADVOCATE NAME OTHER INFORMATION

MANISH MEENA MEHTANI GUPTA

V/s THE STATE GOVT OF NCT OF DELHI

AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BINDAPUR-1023/2020)

MEENA M. GUPTA
(ADVMEHTANIMEENA@GMAIL.COM)(9560289902)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH SONI AND ORS SHUBHAM JAIN

V/s STATE (GOVT OF NCT OF DELHI) AND

ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(GAZI
SHUBHAM JAIN (ADVSJSC@GMAIL.COM)(9999967673)(PETITIONER) PUR-212/2022)

KAPIL SHARMA W.P.(CRL) 1062/2024 FILED BY SH. MANISH SONI AND

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT) ORS (D. OF HEARING : 03-APR-24 )

P.S.-FIR NO. :(GAZI PUR-212/2022)

SH. MANISH SONI AND ORS SHUBHAM JAIN
V/s STATE (GOVT. OF NCT OF DELHI) AND
ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MADHU VIHAR-116/2022)
SHUBHAM JAIN (ADVSISC@GMAIL.COM)(9999967673)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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COURT NO. 10
HON"BLE DR.JUSTICE SUDHIR KUMAR JAIN

SUPPLEMENTARY CAUSE LIST

NOTE: CM APPL. 19744-45/2024 SHALL BE TAKEN UP WITH W.P.(C) 5517/2015 ALREADY LISTED AT ITEM NO. 9.
NOTE: CM APPL. 19808-09/2024 SHALL BE TAKEN UP WITH W.P.(C) 11540/2023 ALREADY LISTED AT ITEM NO. 22.

COURT NO. 25
HON"BLE MS.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt._webex.com/meet/dhcecourtvc

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
harikishan.berwa@dhc.nic.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS

65 CRL.M.A. 10125/2024 VIKAS VERMA MANVEEN DHANJAL

CRL.M.A. 10126/2024
In BAIL APPLN.-626/2024(Disposed off
case)

V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
NISHANT
RANA(ADVNISHNATRANA@GMAIL.COM)(9654653858)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
NISHANT
RANA(ADVNISHANTRANA@GMAIL.COM)(9654653858)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NAIPAL SINGH
V/s CENTRAL BUREAU OF INVESTIGATION

66 CRL.M.A. 10141/2024 MOHIT KUMAR

In CRL.A.-219/2024

OTHER DETAILS OF ADVOCATES:
MOHIT KUMAR(ADVMOHITSHR@GMAIL.COM)(7503766465)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

MOHIT KUMAR(ADVMOHITSHR@GMAIL.COM)(9717268268)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

67 CRL.M.A. 10128/2024(CM For
Restoration)
CRL.M.A. 10129/2024
In W.P.(CRL)-3367/2023(Disposed off
case)

SANGEETA DOGRA
V/s UNION OF INDIA

SANGEETA DOGRA

OTHER DETAILS OF ADVOCATES:
SANGEETA DOGRA
(DOGRA.SANGITA07@GMAIL.COM)(9871452327)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

SANGEETA

DOGRA(DOGRA.SANGITA07 @GMAIL.COM)(9871452327)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

SANJAY ARORA(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT)

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SARAI ROHILLA-117/2016)

BAIL APPLN. 3522/2021 FILED BY VIJAY SINGH VERMA
(DISPOSED ON : 28-0OCT-21)

BAIL APPLN. 1440/2020 FILED BY AJEET SINGH VERMA
(DISPOSED ON : 29-JUN-20)

BAIL APPLN. 3726/2023 FILED BY VIJAY SINGH VERMA
(DISPOSED ON : 13-FEB-24 )

P.S.-FIR NO. :(SARAI ROHILLA-117/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CBI-
11-A-2014)

CRL.M.C. 79/2024 FILED BY CENTRAL BUREAU OF
INVESTIAGTION (DISPOSED ON : 18-JAN-24 )
CRL.REV.P. 479/2016 FILED BY CENTRAL BUREAU OF
INVESTIGATION (DISPOSED ON : 18-AUG-17 )

CRL.A. 150/2024 FILED BY AJIT SINGH (D. OF HEARING
: 21-MAR-24)

P.S.-FIR NO. :(CBI-11-A-2014)

SUBJECT TO OFFICE OBJECTION

NOTE: CM APPL. 19641/2024 SHALL BE TAKEN UP WITH CONT CAS(C) 356/2024 ALREADY LISTED AT ITEM NO. 8.
NOTE: CRL.M.A. 10145-46/2024 SHALL BE TAKEN UP WITH W.P.(CRL) 316/2023 ALREADY LISTED AT ITEM NO. 9.

NOTE: CRL.M.A. 10136/2024 SHALL BE TAKEN UP WITH CRL.M.C. 1713/2024 ALREADY LISTED AT
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03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 13
HON"BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING "ADJOURNMENT SLIP® PLEASE MAIL TO:

n.shubhankar@dhc.nic.in

MEETING LINK

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

:JS'I\\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
101 |W.P.(C)-4859/2024 DINESH BAHADUR SINGH & ORS. ANANNYA GHOSH
CM APPL. 19866/2024 V/s STATE BANK OF INDIA & ANR.
CM APPL. 19867/2024
CM APPL. 19868/2024
CM APPL. 19869/2024
OTHER DETAILS OF ADVOCATES:
ANANNYA GHOSH AND DUSHYANT
MANOCHA(DUSHYANT@MGLAWASSOCIATES.COM,
ANANNYA@MGLAWASSOCIATES.COM)(9999714826)(RESPONDENT)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
BHATTA LAW(INFO@BHATTALLAW.COM)()(RESPONDENT)
102 |W.P.(C)-4864/2024 SANJAYA GUPTA RATNESH SHARMA SUBJECT TO OFFICE OBJECTION

CM APPL. 19885/2024 V/s UNION OF INDIA AND ORS.
CM APPL. 19886/2024

OTHER DETAILS OF ADVOCATES:
RATNESH SHARMA AND AMRITA
VERMA(ADV.AMRITAVERMA@GMAIL.COM)(8448722439)(PETITIONER)
RESERVE BANK OF
INDIA(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
SUPERTECH LIMITED(SUPERTECHLIMITED.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

NOTE: CM APPL. 19612-13/2024 SHALL BE TAKEN UP WITH CONT CAS(C) 23372019 ALREADY LISTED AT ITEM NO. 23.
NOTE: CM APPL. 1983972024 SHALL BE TAKEN UP WITH W_P.(C) 12084/2018 ALREADY LISTED AT ITEM NO. 66.
NOTE: CM APPL. 1964572024 SHALL BE TAKEN UP WITH W_P.(C) 1093972020 ALREADY LISTED AT ITEM NO. 67.
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03.04.2024

SUPPLEMENTARY CAUSE LIST

COURT NO. 35
HON"BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcani lkumar@gmail .com

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

90 CRL.M.A. 10137/2024
In W.P.(CRL)-521/2024(Disposed off
case)

FOR ADMISSION

91 CRL.M.C.-2596/2024
CRL.M.A. 9903/2024
ITEM
NUMBER CASE NUMBER

TOP OF THE BOARD
92 BAIL APPLN.-4194/2023

PARTY NAME ADVOCATE NAME

PRAVEEN RANA
V/s STATE GOVT OF NCT OF DELHI

AKSHAY BHANDARI

OTHER DETAILS OF ADVOCATES:

AKSHAY
BHANDARI(AKSHAYBHANDARI3900@GMAIL.COM)(9911225571)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AKSHAY BHANDARI
(AKSHAYBHANDARI3900@GMAIL.COM)(9911225571)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MAZHRUDDIN & ORS.
V/s STATE (THROUGH SHO PS JAITPUR) &
ANR.

YOGESH SHARMA

OTHER DETAILS OF ADVOCATES:

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(S.P. BADLI-188/2017)

CRL.A. 1089/2018 FILED BY PARVEEN RANA
(DISPOSED ON : 26-JUN-23 )

W.P.(CRL) 242/2022 FILED BY PRAVEEN RANA
(DISPOSED ON : 29-MAR-22 )

W.P.(CRL) 2763/2023 FILED BY PARVEEN RANA
(DISPOSED ON : 17-NOV-23 )

P.S.-FIR NO. :(S.P. BADLI-188/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

YOGESH SHARMA(SHARMA.YOGESH1750@GMAIL.COM)(9911440242)(PETITIONER) :(JAIT PUR-102/2018)
YOGESH SHARMA(SHARMA.YOGESH1750@GMAIL.COM)(9911440242)(PETITIONER) BAIL APPLN. 916/2018 FILED BY MAZAHARUDDIN

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL

(DISPOSED ON : 24-APR-18)

P.S.-FIR NO. :(JAIT PUR-102/2018)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PARTY NAME ADVOCATE NAME

SANJU RANA
V/s THE STATE (GOVT. OF NCT OF DELHI)

RAVIN RAO

OTHER DETAILS OF ADVOCATES:

JATAN SINGH (JATAN_SINGH@YAHOO.COM)(7836831441)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

22

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BAWANA-449/2018)

CRL.REV.P. 1044/2019 FILED BY SANJU RANA & ORS.
(DISPOSED ON : 20-NOV-19 )

CRL.REV.P. 82/2020 FILED BY SANJU RANA & ORS
(DISPOSED ON : 30-JAN-20 )

BAIL APPLN. 3710/2020 FILED BY RUMEL SINGH RANA
(DISPOSED ON : 25-NOV-20 )

BAIL APPLN. 1110/2019 FILED BY RUMEL SINGH RANA
(DISPOSED ON : 07-NOV-19 )

CRL.REV.P. 1323/2019 FILED BY ROHTASH SINGH
(DISPOSED ON : 13-JUL-22)

BAIL APPLN. 1428/2020 FILED BY RUMEL SINGH RANA
(DISPOSED ON : 26-JUN-20 )
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03.04.2024 SUPPLEMENTARY CAUSE LIST

CRL.M.C. 1916/2021 FILED BY ROHTASH SINGH
(DISPOSED ON : 25-FEB-22)

P.S.-FIR NO. :(BAWANA-449/2018)

FRESH MATTERS & APPLICATIONS

93 W.P.(CRL)-2318/2021 SURESH KUMAR AND ANR. NIPUN KATYAL, ROHINI MUSA,
CRL.M.A. 4758/2024 V/s STATE OF NCT OF DELHI NIPUN KATYAL
WITH W.P.(C) 2220/2021

OTHER DETAILS OF ADVOCATES:

DHANANJAY
KUMAR(ADV.DHANANJAYKUMAR@GMAIL.COM)()(PETITIONER)
DHANANJAY
KUMAR(ADV.DHANANJAYKUMAR@GMAIL.COM)()(PETITIONER)
STANDING
COUNSEL(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ROHINI MUSA(ROHINI.MUSA@GMAIL.COM)(9810604096)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NIPUN
KATYAL(ADV.NIPUNKATYAL@GMAIL.COM)(9999346557)(PETITIONER)

AFTER NOTICE MISC. MATTERS

94 BAIL APPLN.-3482/2023 BHARAT SINGH MANDEEP BAISALA
CRL.M.(BAIL) 1449/2023 V/s CENTRAL BUREAU OF NARCOTICS
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CENTRAL BUREAU OF NARCOTICS-
MANDEEP 3/2022)

BAISALA(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER)
SHAH RUKH AHMAD
(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

COURT NO. 15
HON"BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE: APPEARANCE OF ONLY THOSE LEARNED COUNSELS WILL BE MARKED, WHO APPEARED WHEN

THE MATTER 1S CALLED OUT.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster253@gmail.com

CLICK HERE TO JOIN VC

http://virtualcourtdhc.webex.com/meet/virtualcourtdhc4

:\Tll.illl\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
72 CM APPL. 19842/2024 RISHAL SINGH RAKESH KUMAR BURMAN,
In CONT.CAS(C)-1888/2023 V/s SUBE SINGH (DECEASED) THROUGH LRS \VATSALA CHAUHAN

WITH W.P.(C) 2364/2007

OTHER DETAILS OF ADVOCATES:

SUNIL CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(PETITIONER)
KRISHNA DEVI()(9350520408)(RESPONDENT)

SUNIL CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(PETITIONER)
RAKESH (RAKESHBURMAN19@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

RAKESH KUMAR
BURMAN(RAKESHBURMAN123@HOTMAIL.COM)(9350520408)(PETITIONER)
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03.04.2024

73 CM APPL. 19815/2024
In W.P.(C)-16040/2023

74 |CM APPL. 19841/2024
In W.P.(C)-4454/2024

75  |W.P.(C)-4843/2024
CM APPL. 19825/2024

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

76  |W.P.(C)-4866/2024
CM APPL. 19892/2024

SUPPLEMENTARY CAUSE LIST

KARTIK RANA R VENKAT PRABHAT, PARANTAP
V/s OIL AND NATURAL GAS CORPORATION |SINGH
LIMITED

OTHER DETAILS OF ADVOCATES:
PARANTAP SINGH()(9112330639)(PETITIONER)

OIL AND NAUTRAL GAS
CORPORATION(ONGCDELHICC@ONGC.CO.IN)()(RESPONDENT)

PARANTAP SINGH(SANTOSHDHC83@GMAIL.COM)(9112330639)(PETITIONER)
MD SOHAIL AHMAD, ONGC DELHI CC(MDSOHAILAHMAD645@GMAIL.COM,
ONGCDELHICC@ONGC.CO.IN)()(RESPONDENT)

R VENKAT PRABHAT(RVPRABHAT9@GMAIL.COM)(8001622962)(PETITIONER)

KAPOOR CHAND SHARMA RAHUL SHUKLA
V/s NATIONAL SEEDS CORPORATION LTD &
ANR.

OTHER DETAILS OF ADVOCATES:

RAHUL SHUKLA AND
ASSOCIATES(RAHUL.LEGAL@GMAIL.COM)(9871735724)(PETITIONER)
NATIONAL SEEDS CORPORATION LIMITED
(CS@INDIASEEDS.COM)()(RESPONDENT)

RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(PETITIONER)
INDIA SEEDS, ABHINAV SHARMA(CS@INDIASEEDS.COM,
ABHINAV.SHARMA@CASTUSLEGAL.COM)()(RESPONDENT)

SATBIR SINGH JINENDER KUMAR JAIN
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

J K JAIN(JINENDERJAIN@GMAIL.COM)(9811073458)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

PARTY NAME ADVOCATE NAME

BALRAJ SINGH VATSALA CHAUHAN
V/s CONSOLIDATION OFFICER, VILLAGE
KHERA KALAN, DELHI

OTHER DETAILS OF ADVOCATES:

SUNIL CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
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OTHER INFORMATION



03.04.2024

CLICK HERE TO JOIN V.C.

COURT NO. 32

SUPPLEMENTARY CAUSE LIST

HON"BLE MR.JUSTICE SACHIN DATTA

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

66

67

68

69

CASE NUMBER

CM APPL. 19822/2024
CM APPL. 19823/2024
CM APPL. 19824/2024
In RFA-813/2019

W.P.(C)-4844/2024
CM APPL. 19826/2024
CM APPL. 19827/2024

W.P.(C)-4846/2024
CM APPL. 19830/2024
CM APPL. 19831/2024

W.P.(C)-4847/2024
CM APPL. 19832/2024
CM APPL. 19833/2024

PARTY NAME ADVOCATE NAME
RADHEY SHYAM & ANR NITESH GUPTA, PRAVEEN SURI,
V/s KAUSHALYA DEVI & ORS SHASHI PRAKASHMANI TRIPATHI,

MANBHAR MITTAL, DAHIYA
SUKHBIR SINGH, VISHWENDRA
VERMA, BHAGAT SINGH, RAJESH
KUMAR PANDEY, B S MAAN,
PRAVEEN SURI, BHAGAT SINGH

OTHER DETAILS OF ADVOCATES:

B S MAAN()(9873560694)(PETITIONER)

S P M TRIPATHI & RAHUL
POONIA(SPMTRIPATHI@GMAIL.COM)(9953323099)(PETITIONER)

S P M TRIPATHI & RAHUL
POONIA(SPMTRIPATHI@GMAIL.COM)(9953323099)(PETITIONER)
RAJEEV(RAJEEV.AGGARWAL@GRAVITASLEGAL.CO.IN)()(RESPONDENT)
BHAGAT SINGH(BHAGATSINGHS@YAHOO.COM)(9810133410)(PETITIONER)
MADHU MITTAL(MADHUMITTALGARG@GMAIL.COM)()(RESPONDENT)
PRASHANT GPT(PRASHANT.GPT95@GMAIL.COM)()(RESPONDENT)
PRADEEP STEEL (PRADEEPSTEELDELHI@GMAIL.COM)()(RESPONDENT)
PRASHANT (PRASHANT.GPT95@GMAIL.COM)(9760193139)(RESPONDENT)
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
AJAY K MAHLA (AJAYKMAHLA@GMAIL.COM)()(RESPONDENT)

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
AJAY K MAHLA(AJAYKMAHLA@GMAIL.COM)()(RESPONDENT)

NITESH GUPTA(NITESHGP_14@YAHOO0.COM)(9999995643)(RESPONDENT)
NITESH GUPTA(NITESHGP_14@YAHOO0.COM)(9999995643)(RESPONDENT)
NITESH GUPTA(NITESHGP_14@YAHOO0.COM)(9999995643)(RESPONDENT)
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9899528188)(PETITIONER)
SHASHI PRAKASHMANI
TRIPATHI(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT)
MANBHAR MITTAL

(MANUMITTAL0607 @GMAIL.COM)(9718591657)(PETITIONER)

DAHIYA SUKHBIR
SINGH(SUKHBIRSINGHDAHIYA@YAHOO.CO.IN)(9811543702)(PETITIONER)
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9899528188)(PETITIONER)
VISHWENDRA
VERMA(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704611)(PETITIONER)
BHAGAT SINGH(BHAGATSINGHIS@YAHOO.COM)(9810133410)(PETITIONER)
RAJESH KUMAR

PANDEY(RAJESHPANDEY64567 @GMAIL.COM)(9911590569)(RESPONDENT)
BHAGAT SINGH(BHAGATSINGHIS@YAHOO0.COM)(9810133410)(PETITIONER)

ANIL KUMAR SEHGAL ARCHIT KUMAR
V/s MUNICIPAL CORPORATION OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

SANJEEV SAHAY(SANJEEVSAHAY2211@GMAIL.COM)(9810199210)(PETITIONER)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

SHIVAM ADLAKHA AVADH BIHARI KAUSHIK
V/s MUNICIPAL CORPORATION OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

DHANWANTI DEVI AND ANR SANDEEP MANDAR
V/s TATA POWER DELHI DISTRIBUTION
LIMITED & ORS

OTHER DETAILS OF ADVOCATES:
MANDAAR AND CO()(9811455642)(PETITIONER)
MUNICIPAL CORPORATION OF
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OTHER INFORMATION

subject to office objection
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70  |W.P.(C)-4865/2024
CM APPL. 19887/2024

AFTER NOTICE MISC. MATTERS

71 CM APPL. 9605/2024
In RFA-410/2019

72 |W.P.(C)-3602/2024
CM APPL. 14801/2024
CM APPL. 18576/2024
CM APPL. 18577/2024

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

73 W.P.(C)-4870/2024
CM APPL. 19899/2024

74  \W.P.(C)-4871/2024
CM APPL. 19900/2024
CM APPL. 19901/2024

CM APPL. 19902/2024(CM For

Restoration)

SUPPLEMENTARY CAUSE LIST

DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
NDPL HOUSE(MANSRI25@GMAIL.COM,
SERVICE.TPDDL@GMAIL.COM)()(RESPONDENT)

SEVA JANSHAKATI PARTY MAHALING MALIKARJUN
V/s ELECTION COMMISSION OF INDIA AND PANDARGE
ANR.

subject to office objection

OTHER DETAILS OF ADVOCATES:

ADV MAHALING MALIKARJUN
PANDARGE(MAHALING.ADVOCATE@GMAIL.COM)(9717656272)(PETITIONER)
SIDHANT(SIDHANT@SIDHANTKUMAR.NET,
ADVRAJEEV.LEGAL@GMAIL.COM)()(RESPONDENT)

SHAKUNTLA DEVI & ANR ANKIT ROY
V/s PRADEEP KUMAR & ANR

OTHER DETAILS OF ADVOCATES:
ANKIT ROY()(9818049001)(PETITIONER)

ANKIT ROY (INFO@NALINKOHLI.COM)(9818049001)(PETITIONER)
RS VEMA (RSVERMA1504@GMAIL.COM)()(RESPONDENT)

DLF LTD. KARANJAWALA & CO
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:
KARANJAWALA(ABHISHEKSN96@GMAIL.COM)(9811190464)(PETITIONER)
VIPUL(VIPUL@VIPULGANDA.COM)()(RESPONDENT)

PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHRIRAM RAJU DINANATH BHAVSAR AND | ANSHUL SYAL
ANR

V/s AMETEUR KABADDI FEDERATION OF

INDIA AKFI AND ANR

OTHER DETAILS OF ADVOCATES:
PAI AMIT AND BHAVANA
DUHOON(AMITPAIOFFICE@GMAI.COM)(9953557798)(PETITIONER)
MANKFI(OFFADMANKFI@GMAIL.COM,
ASSISTANTSECRETARYAKFI@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SMT. SANTOSH & ORS. SURUCHI MITTAL
V/s BSES YAMUNA POWER LTD. & ORS.

OTHER DETAILS OF ADVOCATES:
ABHISHEK GAUTAM AND SURUCHI
MITTAL(SURUCHI.M14@GMAIL.COM)(9811000519)(PETITIONER)

MANISH (MANISH@KDATTA.IN, )()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

NOTE: CM APPL. 19816, 19889/2024 SHALL BE TAKEN UP WITH W.P.(C) 6416/2021 ALREADY LISTED AT ITEM NO. 28.
NOTE: CM APPL. 19640/2024 SHALL BE TAKEN UP WITH W_P.(C) 12793/2023 ALREADY LISTED AT ITEM NO. 35.

26



03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 26
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *SIR"
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
69 CRL.M.A. 10138/2024 HARPREET SINGH UTKARSH SINGH
In W.P.(CRL)-964/2024 V/s NATIONAL INVESTIGATION
AGENCY & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NIA-5/2023)

UTKARSHSINGH
(UTKARSHDELHIOFFICE@GMAIL.COM)(7836023707)(PETITIONER)
UTKARSH SINGH
(UTKARSHDELHIOFFICE@GMAIL.COM)(7836023707)(PETITIONER)
TAUHEED(ADVTAUHEED@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)
TAUHEED(ADVTAUHEED@GMAIL.COM)()(PETITIONER)

UTKARSH
SINGH(UTKARSHDELHIOFFICE@GMAIL.COM)(7836023707)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

NOTE: CRL.M.A. 1012472024 SHALL BE TAKEN UP WITH CRL.REV.P. 517/2023 ALREADY LISTED AT ITEM NO. 44.

COURT NO. 31
HON"BLE MR.JUSTICE AMIT SHARMA

NOTE: CRL.M.A. 10130/2024 SHALL BE TAKEN UP WITH CRL.M.C. 1735/2024 ALREADY LISTED AT ITEM NO. 5.
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COURT NO. 24

SUPPLEMENTARY CAUSE LIST

HON"BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER: 25127330441

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

57 CM APPL. 19820/2024
CM APPL. 19821/2024
In MAC.APP.-854/2017(Disposed off case)

AFTER NOTICE MISC. MATTERS

58 CM(M)-1248/2022
CM APPL. 49631/2022

PARTY NAME ADVOCATE NAME

RELIANCE GENERAL INSURANCE
COMAPNY LTD
V/s ISHWANTI & ORS

PARVESH SAROHA, PRATIMA
NAIN LAKRA, PRERNA MEHTA,
VIKAS LAKRA

OTHER DETAILS OF ADVOCATES:
VIKAS LAKRA , PRATIMA N
LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)
RELIANCEADA(RGICL.SERVICES@RELIANCEADA.COM)()(RESPONDENT)
PRATIMA NAIN
LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)

DLF HOMES PANCHKULA PVT LTD RAHUL GOYAL, KARANJAWALA
V/s SURINDER PAL SINGH & ORS. & Co

OTHER DETAILS OF ADVOCATES:

KARANJAWALA &
CO(SUDHIRSHARMALEGAL@GMAIL.COM)(9717196388)(PETITIONER)
SUDHIR KATHPALIA
ONILNE(SUDHIRKATHPALIAONLINE@GMAIL.COM)()(RESPONDENT)
RAHUL
GOYAL(RAHULGOYALADV@GMAIL.COM)(9650790151)(RESPONDENT)

NOTE: CM APPL. 19798/2024 SHALL BE TAKEN UP WITH MAC.APP. 364/2023 ALREADY LISTED AT ITEM NO. 39.
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OTHER INFORMATION
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03.04.2024 SUPPLEMENTARY CAUSE LIST

COURT NO. 20
HON"BLE MS.JUSTICE SHALINDER KAUR

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

akhil.saxena@dhc.nic.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

:;lrlEll\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
74 CM APPL. 19845/2024 GURVINDER SINGH PREM PRAKASH, ASHISH VERMA,
In CM(M)-1157/2023(Disposed off V/s ) P SAWHNEY ASHISH VERMA
case)
OTHER DETAILS OF ADVOCATES:
ASHISH VERMA (ADMIN@SAARASSOCIATES.IN)(9871603434)(PETITIONER)
HANISH SAWHNEY(HANISHSAWHNNEY1612@GMAIL.COM)()(RESPONDENT)
ASHISH VERMA (ASHISH@SAARASSOCIATES.IN)(9871603434)(PETITIONER)
HANISH SAWHNEY(HANISHSAWHNNEY1612@GMAIL.COM)()(RESPONDENT)
PREM
PRAKASH(PRE_PRAKASH1@REDIFFMAIL.COM)(9811258790)(PETITIONER)
75 CM APPL. 19807/2024 MS/ PV ENTERPRIES AMIT SWAMI, PRASOUK JAIN,
In CM(M)-1878/2023 V/s M/S CARANATION TRADING PRIVATE AMIT SWAMI
LIMITED AND ORS
OTHER DETAILS OF ADVOCATES:
LPJ AND PARTNERS(OFFICE@LPJPARTNERS.COM)(9899314700)(PETITIONER)
SANJEEV THAKUR(SANJEEVNIRAWANI@GMAIL.COM)()(RESPONDENT)
CARANATIONTADING(CARANATIONTRADING@GMAIL.COM)()(RESPONDENT)
LPJ(OFFICE@LPJPARTNERS.COM)()(PETITIONER)
AMIT SHARMA
(DILIGENTLAWYERS@GMAIL.COM)(9958299393)(RESPONDENT)
LPJ (OFFICE@LPJPARTNERS.COM)()(RESPONDENT)
LPJ AND PARTNERS(OFFICE@LPJPARTNERS.COM)(9899314700)(PETITIONER)
LPJ AND PARTNERS(OFFICE@LPJPARTNERS.COM)(9899314700)(PETITIONER)
DILIGENT LAWYER(DILIGENTLAWYERS@GMAIL.COM)()(RESPONDENT)
DILIGENT LAWYER(DILIGENTLAWYERS@GMAIL.COM)()(RESPONDENT)
AMIT
SWAMI(DILIGENTLAWYERS@GMAIL.COM)(9958299393)(RESPONDENT)
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
76 CM(M)-2265/2024 JASMIT SINGH ABHAY KUMAR
CM APPL. 19890/2024 V/s OMKARA TRANSPORT |GUPTA
CM APPL. 19891/2024 PRIVATE LIMITED & ORS.
OTHER DETAILS OF ADVOCATES:
HIGH COURT OF DELHI REGISTRAR (LISTING)
02.04.2024

29


mailto:akhil.saxena@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2�

03.04.2024 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO.44 (OS-F)
HON’BLE MS. JUSTICE PRATHIBA M.SINGH

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE
CONTACT, MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS.
JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php? MTID=m898e4e47f9ee45fcdal370
96127d28a0

Meeting No. 184 197 2543

PASSWORD 1234

NOTE: ALL THE COUNSELS/LITIGANTS APPEARING VIRTUALLY ARE REQUESTED TO DISPLAY
THEIR ITEM NOs. ALONGWITH THEIR NAMES.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following link/form.
This form shall be available during Court hearing days from 09:00 A.M - 04:30 P.M.
https://forms.gle/LszUZHy9YMBfTrAu?7

II‘lTl.lEhI:IdBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

45  |ARB.P.-396/2024 PAISALO DIGITAL AMIT RANA WITH
LIMITED OMP(I)(COMM)39/2024
V/s SAT PRIYA
MEHAMIA MEMORIAL
EDUCATIONAL TRUST &
ORS.

46  1.A.7321/2024  M/S PAISALO DIGITAL |MANISH GUPTA,

IN O.M.P.(T) LIMITED (FORMERLY  HARSHAL KUMAR,
(COMM.)-39/2024 KNOWN AS S.E. MANISH GUPTA
INVESTMENTS
LIMITED)

V/s SAT PRIYA
MEHAMIA MEMORIAL
EDUCATIONAL TRUST
(REGD) AND ORS.


https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda137096127d28a0
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda137096127d28a0
mailto:courtmaster@pmsingh.in
https://forms.gle/LszUZHy9YMBfTrAu7

03.04.2024 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

FOR DIRECTION
47  CS(COMM)- INTERDIGITAL ANIRUDDH
692/2021 TECHNOLOGY BHATIA, N
CC9/2022 CORPORATION & ORS. |PARVATI,
I.A. 11485/2022 V/s GUANGDONG OPPO SIDDHANT
I.A. 21645/2022 MOBILE CHAMOLA, N

I.A. 9355/2023  TELECOMMUNICATIONS PARVATI,
CORP. LTD. & ORS. ANIRUDDH BHATIA

48 CS(COMM)- INTERDIGITAL VC ANIRUDDH
707/2021 HOLDINGS INC & ORS. BHATIA, N
CC(COMM) V/s GUANGDONG OPPO PARVATI,
23/2022 MOBILE SIDDHANT
I.A. 11484/2022 TELECOMMUNICATIONS CHAMOLA, FILED
I.A. 21997/2022 |CORP. LTD & ORS. IN COMPL. OF
I.A. 9384/2023 ORDER DT.

15.09.2022, N
PARVATI,

ANIRUDDH BHATIA

NOTE : I.A. 6930/2024 SHALL BE TAKEN UP ALONGWITH ARB.P.595/2023
SHOWN AT ITEM NO. 5 IN THE ADVANCE CAUSE LIST.
s ok ok ok ok ok ok



03.04.2024 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 46 (OS-A)
HON'BLE MR. JUSTICE PRATEEK JALAN

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF
THEIR RESPECTIVE CASES IN ACCORDNACE WITH THE COURT FILE READY WITH THEM DURING
THE HEARING/ARGUMENTS OF THEIR CASES FOR THE CONVENIENCE OF THE HON’BLE COURT
AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
sanjoyojha73@gmail.com

::‘JTUEI\I:IIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

PART-HEARD MATTERS

32 O.M.P.-16/2018 NATUREX OILS PVT. D&V LEGAL,
I.A. 9836/2018  LTD. & ORS MEDHANSHU
V/s TYAGI PIPE CRAFT TRIPATHI, JAIDEEP
PVT.LTD. KUMAR BHOLA

%k 3k ok %k ok ok k


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
mailto:sanjoyojha73@gmail.com

03.04.2024 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 45 (0S-1)

HON'BLE MR. JUSTICE SANJEEV NARULA
Click below to join the VC: https://delhihighcourt.webex.com/meet/dhcecourtvc9
NOTE: PART HEARD MATTERS SHALL BE TAKEN UP FOR HEARING AT 3.30 P.M.
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmnandansingh.dhc@gov.in

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

49 C.0.(COMM.IPD- ANIL KUMAR GERA SHAILEN BHATIA,
CR)-750/2022 TRADING AS ALKA KUNAL KHANNA,
WITH FOOD INDUSTRIES M.K MIGLANI
C.0.(COMM.IPD- V/s MR RAMESH
CR) 800/2022 CHANDER TRADING AS
ANIL FOOD
INDUSTRIES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

50 C.0.(COMM.IPD- ANIL KUMAR GERA SHAILEN BHATIA,
CR)-800/2022 TRADING AS ALKA KUNAL KHANNA,
FOOD INDUSTRIES M.K MIGLANI
V/s MR RAMESH
CHANDER TRADING AS

ANIL FOOD
INDUSTRIES
51 CS(COMM)- MANKIND PHARMA HEMANT DASWANI,
167/2022 LIMITED HEMANT DASWANI

V/s NISEKIND PHARMA
PRIVATE LIMITED

%k 3k ok %k ok


https://delhihighcourt.webex.com/meet/dhcecourtvc9
mailto:cmnandansingh.dhc@gov.in

03.04.2024

CLICK HE

SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 48 (0S-C)
HON'BLE MR. JUSTICE JASMEET SINGH

RETO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc8

Meeting

No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pramod@dhc.nic.in

II‘ITUEI*I:IIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES
54  ARB.P.-215/2023 PAJSALO DIGITAL HARSHAL KUMAR
LIMITED
V/s M/S JAY TEL
MOBILE PRIVATE
LIMITED & ORS.
55 CS(0S)-416/2023 DEEPA CHAWLA KARANJAWALA &
I.A. 24812/2023 V/s RAHEJA CO, ARUN VOHRA
DEVELOPERS LTD
NOTE : I.A. 7480/2024 SHALL BE TAKEN UP ALONGWITH OMP (I) (COMM)53/2023

NOTE :

NOTE :

SHOWN AT ITEM NO. 29

I.A. 7479/2024 SHALL
SHOWN AT ITEM NO. 27

I.A. 7478/2024 SHALL
SHOWN AT ITEM NO. 28

IN

BE
IN

BE
IN

THE ADVANCE CAUSE LIST.

TAKEN UP ALONGWITH OMP (I) (COMM)43/2023
THE ADVANCE CAUSE LIST.

TAKEN UP ALONGWITH OMP (I) (COMM)52/2023
THE ADVANCE CAUSE LIST.

% %k %k %k


https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in

03.04.2024 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50 (OS-G)
HON'BLE MR. JUSTICE DINESH KUMAR SHARMA

CLICKTO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc2
MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN
MUTE MODE TILL THEIR MATTER IS CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS

ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

:II‘lTl.lEhl:IdBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (AT 2.15 P.M.)

44  CCP(O) 41/2020 |ADITYA BIRLA TANYA KHARE, JAI AT 3.30 P.M

CCP(0O) 22/2021 FINANCE LIMITED MOHAN, NEERAJ]

In O.M.P.(I) V/s PRESIDIUM YADAV, AMIT

(COMM.)- EDUCATIONAL AND MEHARIA, RIA

418/2019 CHARITABLE TRUST & |KOHLI, AKANSH

(Disposed off ORS. SINGHAL, INSAAF

case) DUGGAL, SUMAN

MALHOTRA,

SATENDRA KUMAR,
KARTIK NAYAR, R
MAYA, RIA KOHLI

**k*k


https://delhihighcourt.webex.com/meet/dhcecourtvc2
mailto:pramod.kumar@dhc.nic.in

03.04.2024

SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

R -5, NEW COURTS BLOCK (GROUND FLOOR),
BEFORE MS. BHAWANI SHARMA, JOINT REGISTRAR (JUDICIAL)

https://jrdhc.webex.com/join/jrdhc5

NOTE : HEARING OF THE FOLLOWING CASES AFTER THE APPELLATE SIDE LIST.

ITEM
NUMBER

FOR DIRECTION

8 EX.P.-336/2014
EX.APPL.(OS)
696/2019

CASE NUMBER

PARTY NAME

SURINDER KUMAR
AGGARWAL
V/s MOTI GUPTA

EX.APPL.(OS) 66/2020 JAGDISH KUMAR

EX.APPL.(OS)
935/2021
EX.APPL.(OS)
303/2024

GUPTA & ANR

kkkkkkk

ADVOCATE OTHER
NAME INFORMATION

CHAWLA, AMIT  THROUHG OFFICE
CHAWLA, MIRDUL NOTING
GUPTA, MMS

ATTRI, AKHIL

MITTAL, SHALINI,

M.M.S. ATRI,

JAWAHAR, MMS

ATRI,

RAMEEZUDDIN

RAJA, ASHISH

KUMAR, RISHI
MANCHANDA



03.04.2024 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)

NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX'
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING
FOR.

(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. ANITA SRIVASTAVA,
READER TO LD. PRESIDING OFFICER (8076037421)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8

NOTE: CS (OS) 2510/2015 MAY BE TREATED AS DELETED.

3k %k %k %k %k %k %k %

concluded
BY ORDER
REGISTRAR ORIGINAL


https://jrdhc.webex.com/join/jrdhc8

03.04.2024 SUPPLEMENTARY LIST

ROOM NO. 101, FIRST FLOOR, BLOCK-A
BEFORE SH. SANJAY KUMAR SHARMA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

Click TO Join The VC

or

https://jrdhc.webex.com/meet/jrdhc12

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:-
9599060966) READER TO SHRI SANJAY KUMAR SHARMA, REGISTRAR WRIT].

NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.

ITEM CASE OTHER
NUMBER NUMBER PARTY NAME ADVOCATE NAME INFORMATION

FRESH MATTERS & APPLICATIONS

28 |CMAPPL. CONTAINER CORPORATION OF RAJIV AGARWAL, MR.BRIJESH

KUMAR FOR CAV, BRIJESH
17765/2024|INDIA KUMAR TAMBER, MR.ARUN
CM APPL.  V/s SANTOSH KUMAR & ANR  |girgaL. SANJAY SINGH

17766/2024
In W.P.(C)-
9862/2005

OTHER DETAILS OF ADVOCATES:
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER)
ANUJ

AGGARWAL(ANUJ. AGGARWAL.ADV@GMAIL.COM)()(RESPONDENT)
ANUJ AGGARWAL, SANTOSH KUMAR
TRIPATHI(ANUJAGGARWAL1984@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAJIV
AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)

WITHOUT GENERATE ()()(RESPONDENT)

%k 3k 3k ok 3k 3k ok %k 3k ok ok ok %k ok ok ok k ok
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